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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,0ld Red Buihling,AllahabadQl1(](}1
Regional Branch, Alfahabad
Dated: 12/08/2016
To :
Appeliant as per address in 1able below
Respondent as per address in table below
Fina] Order No. A/70662/2816-SMIBR] dated 10/08/2016

i am directed to transmil herewith a certified copy of order passed by the Tribunal under sectiont 33-C{1) of the
Central Excise and Salt Act, 1944, b

Asstt, Registrar
Application Appeal Name and Address of Appeliant

tE/Stay/70016/2016 EF10100/2016 Commissioner of Customs, Central Excise
and Service Tax-Atlahabad
38..M G MARG...
CIVIL LINES,ALLAHABAD,
UTTAR PRADESH

211001

Name and Address of
Respondent

2 SIIANTI GOPAL CONCAST
LTD
DHAUBAN,KU SUMI,CHUNAR,,
MIRZAPUR
JUr

Copy To

Advooate(s) / Consultant(s):

3 Bar Association, CESTAT, Altahabad

4 Director Publications, Customs, Excise, [P, Estate, Delhi

5 M/s Centax Publications Pvt. Lid., t5]2~]3, Bhishm Pitatnah Marg, New Delhi-3

6 Company Jaw [nstitute of India Pvt. Lid,, No.2 {old ne.36), Vaithyaram Street, T, Nagar, Chennai-17
7 Taxiann Allied Service Pvt. Ltd., 53/32, New Roiuak Road, New Delhi-1 10005

8 Easy Service Tax Online Dot Com Pvt. Lid,, 407A, 1scon Mall, Satellite Road, Ahmedabad-15

9 LAWCRUX Advisors Pvi, Ltd., LAW House, 1-8, Sector-10, Faridabad 121003 (Haryana)

10 TaxIndiaOnline.com Pvt. Ltd., 2nd Floor, Vasant Arcade, Vasant Kunj, New Delii - 110070

1§ Mark Professional Services Pvi. Ltd., 108, Everest Block, Aditya Enclave, Hyderabad — 38

12 The ICFAl society, 52, Nagarjuna Hill,Punjagulta I-I)'derabad.—500082

13 M/S Knowledge Processing Pvi. }td‘(iaxmanagemcnti_ndia.com},FF-l9,lst Floor,Cross River Mail,CBD
Ground, Near Karkardooma Court,Dethi-110032
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Asstt. Registrar
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
R REGIONAL BENCH: ALLAHABAD -

SINGLE MEMBER BENCH

E/Stay/70016/2016
Appea! No. E/70100/2016 EX(SM)

' e -._I_J_a_t_e__cl.__'qf:_Hg_grm__g/c_!ec:s:on: 10/8/2016

Of Order in-Appeal  No.103/CE/ALLD/2015 dated
09.20 5_ passed by Commissioner (Appeals), Central Excise &
ax, ‘Allahabad}

For approval and signature:

" ‘Hon’ble Shri Anil Choudhary, Judicial Member

1. " ~Whether Press Reporter may be allowed to see No
the Order for publication as per Rule 27 of the

CESTAT (Procedure} Rules, 19827

Whether it would be released under Rule 27 of Yes
the CESTAT (Procedure) Rules,: 1982 for -
publication in any authoritative report or not?

Whether their Lordshlps wish (o see the fatr Seen
copy of the order?

~“Whether order is to be circulated to the Yes
© Department Authorities?

. C_.‘E_.'_'.;&_:_-S._T;Aiia_habad Appellant :

Shantf __:-;Go'pal Concast Ltd Respondent

'_"Appearance:
Present for the Appellant: Shri Pawan Kumar Singh (Superintendent) A.R.
Present for the Respondent: Shri Sita Ram, (Consultant)
Coram: Hon’'ble Shri Anil Choudhary, Member (Judicial) R,
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Per: Anil Choudhary
Heard the parties. As it is undisputed fact that the appellant
have fabricated new Kiln with items like M.S. angels/Channels, H.R.
Coils, M.S. Plates/beams/fiat etc., th(-; credit is rightly taken in view of
ruling of Apex Court in Rajasthan Spinning and Wéaving Mills Ltd.

2010 (255) £.L.T. 481 (SC). Stay application also is disposed of.

2. Thus, the appeat! is dismissed.

{Dictated and pronounced in the open Court)

A

\ ' RY)
ANIL CHOUDHA .
(MEMBF-R (JUDICIAL)

(K. Gupta)
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